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> G::[.iTRAL AOniraSTRATiyE TRIiiUWAL, principal bench. NEU DELHI

29. 6.1988

I

OA No. 1137 of 1938

judhir Vorma u/s UAI etc,

Present: Applicants uith Hto .Bhandai-i, .Aduaca'ce#

ORDER; ' •

The Counsel for the Aapiicants uish to uithdrai;

this App'lication uith liberty to file a fresh /\pplicatia n

on tha same matter^ if nesd be.

In the int-arsst of justice^ us allouj this prayer

and this Application shall stand disposed of accordinglyo

\

(Kaushal Kunar)
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